
Members of the Parliamentary Delegation from Sri Lanka, who are on a visit to India, as 
our honoured guests.  
 Hon. Members, the Parliamentary Delegation from Sri Lanka arrived in India on 
Saturday, the 16th December, 2023, and are now seated in the Special Box. Besides 
Delhi and Aurangabad, they will also visit Guwahati before their departure from India.
 We wish them a happy and fruitful stay in our country.  Through them, we convey 
our greetings and best wishes to the Members of Parliament of Sri Lanka, the 
Government and the friendly people of Sri Lanka. 

 
  

MATTER RAISED WITH PERMISSION  
 

MR. CHAIRMAN:  Shrimati Kanta Kardam. ...(Interruptions)... 
 

Assault on woman in Belagavi, Karnataka 
 

Ǜीमती कान्ता कदर्म (उǄर Ģदेश): माननीय सभापित महोदय,  मȅ सरकार, संसद और समाज का 
ध्यान कणार्टक राज्य के बेलगावी मȂ मिहलाओं के साथ िकए जा रहे Ëयवहार की ओर आकिर्षत करना 
चाहती हँू। ...(Ëयवधान)... दस िदसबंर को एक मिहला को िबना िकसी गलती के बेरहमी से पीटा 
गया और नंगा घुमाया गया। ...(Ëयवधान)...  बताया गया है िक उसका बेटा एक लड़की के साथ 
भाग गया था और उस लड़की का पिरवार उस मिहला के साथ खुलेआम अमानवीय कर्ूरता करता 
रहा। ...(Ëयवधान)... कणार्टक सरकार और राज्य पुिलस महज तमाशबीन बनकर देखती रही। 
...(Ëयवधान)... दो घंटे तक मिहला के साथ मारपीट होती रही, दुराचार होता रहा, लेिकन वहा ँ
मदद के िलए कोई भी नहीं आया। ...(Ëयवधान)... राज्य पुिलस मिहला की मदद के िलए नहीं आई। 
...(Ëयवधान)... कणार्टक उच्च न्यायालय ने इस मामले मȂ राज्य सरकार को लताड़ लगाई है और 
पुिलस आयुƪ को पेश होने के िलए कहा गया है। ...(Ëयवधान)... कोटर् ने इसे नाकारा पुिलस 
ËयवÎथा बताया है और कहा है िक इससे पूरे देश की छिव खराब हुई है। ...(Ëयवधान)... महोदय, 
कणार्टक सरकार मȂ ÎपÍट रूप से अराजकता है, जहा ँहर कोई, खासकर मिहलाएं असुरिक्षत महसूस 
कर रही हȅ। ...(Ëयवधान)... केन्दर् सरकार, राज्य सरकार को िनदȃश देने पर िवचार कर सकती है 
िक राज्य सरकार िविध के शासन को सवȘच्च Ģाथिमकता दे और िकसी भी कीमत पर मिहलाओं के 
सÇमान और गिरमा की रक्षा करे। ...(Ëयवधान)... यह कणार्टक का ऐसा मामला है, िजसमȂ वहा ँकी 
राज्य सरकार ने, वहा ँ के पुिलस Ģशासन ने मिहलाओं की रक्षा करने के िलए कोई भी कदम नहीं 
उठाया। ...(Ëयवधान)... उस मिहला को घसीटा गया, मारा गया, पीटा गया। ...(Ëयवधान)...   
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MR. CHAIRMAN:  The following Members associated themselves with the matter raised 
by hon. Member, Shrimati Kanta Kardam:  Shri Kamakhya Prasad Tasa (Assam), Dr. 
Anil Sukhdeorao Bonde (Maharashtra), Shri Harnath Singh Yadav (Uttar Pradesh), Shri 
Dhananjay Bhimrao Mahadik (Maharashtra) and Dr. Amar Patnaik (Odisha). 
...(Interruptions)... 

Shrimati Jebi Mather and Shri Binoy Viswam, you are forcing me to name you. 
...(Interruptions)... Mr. Binoy Viswam, please sit down. ...(Interruptions)... You are 
forcing me to name you.  This cannot be countenanced. ...(Interruptions)... Shrimati  
Jebi Mather, you have become a habitual offender in these things. This is not expected 
of a Member of Parliament. ...(Interruptions)... Please, you are a senior Member. 
...(Interruptions)... The House stands adjourned to meet at 2.00 p.m.  

 
The House then adjourned at thirty-five minutes past eleven of the clock. 

 
 

The House reassembled at two of the clock, 
MR. CHAIRMAN in the Chair. 

 
GOVERNMENT BILLS 

 
*The Jammu and Kashmir Reorganisation (Second Amendment) Bill, 2023 

and  
 *The Government of Union Territories (Amendment) Bill, 2023 

 
MR. CHAIRMAN: Bills for consideration and passing. The Jammu and Kashmir 
Reorganisation (Second Amendment) Bill, 2023 and the Government of Union Territories 
(Amendment) Bill, 2023 to be discussed together.  ...(Interruptions)... Shri Nityanand 
Rai to move the motion for consideration of the following Bills, as passed by Lok Sabha: 
The Jammu and Kashmir Reorganisation (Second Amendment) Bill, 2023 and the 
Government of Union Territories (Amendment) Bill, 2023. ...(Interruptions)...  
 
गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय) :  महोदय, मȅ ĢÎताव करता हंू : 

"िक जÇमू-कÌमीर पुनगर्ठन अिधिनयम, 2019 का और संशोधन करने वाले िवधेयक 
पर, लोक सभा ǎारा पािरत रूप मȂ, िवचार िकया जाए।" 

                   
* Discussed together.   
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